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ALPHABETICAL LIST OF MEMBERS OF 
ELEVENTH LOK SABHA

A

Acharia, Shri Basu Deb (Bankura)

Adaikkalaraj, Shri L. (Tiruchirapalli)

Adsul, Shri Anandrao Vithoba (Buldhana) 

Agarwal, Shri Dhirendra (Chatra)

Agarwal, Shri Jai Prakash (Chandni Chowk-Delhi) 

Agnihotri, Shri Rajendra (Jhansi)

Ahamed, Shri E. (Manjeri)

Ahmed, Shri M. Kamaluddin (Hanamkonda)

Ahir, Shri Hansraj (Chandrapur)

Ajay Kumar, Shri S. (Ottapulam)

Alagiri, Shri Sarny V. (Sivakasi)

Alemao, Shri Churchill (Mormugao)

AN, Shri Mohammad Idris (Jangi Pur)

Aliwal, Shri Amrik Singh (Ludhiana)

Ananth Kumar, Shri ( Bangalore South)

Anantha, Shri Venkatarami Reddy (Ananta Pur) 

Anis, Shri Mukhtar (Sitapur)

Annayyagari, Shri Sai Prathap (Rajampet) 

Antulay, Shri Abdul Rehman (Kulaba)

Anwar, Shri Tariq (Katihar)

Arakal, Shri Xavier (Ernakulam)

Argal, Shri Ashok (Murena)

Arunachalam, Shri M. (Tenkasi)

Athawalay, Shri Narayan (Mumbai North Central) 

Athithan, Shri R. Dhanuskodi (Tiruchendur) 

Avaidyanath, Shri (Gorakhpur)

Awade, Shri Kallappa (Ichalkaranji)

Azmi, Shri Iliyas (Shahabad)

B

Baalu, Shri T.R. (Madras South)

'Bachda', Shri Bachi Singh Rawat (Almora) 

Badade, Shri Bhimrao Vishnuji (Kopergaon)

Badal, Shri Sukhbir Singh (Faridkot)

Bagul, Dr. Sahebrao Sukram (Dhule)

Bais, Shri Ramesh (Raipur)

Baishya, Shri Birendra Prasad (Mangal Doi)

Baitha, Shri Mahendra (Bagaha)

Bala, Dr. Asim (Navadwip)

Balaraman, Shri. L. (Vandavasi)

Balasubramoniyan, Shri S.R. (Nilgiris)

Baliram, Dr. (Lalgunj)

Banatwalla, Shri G.M. (Ponnani)

Banerjee, Kumari Mamata (Calcutta South)

Bangarappa, Shri S. (Shimoga)

Banshiwal, Shri Shyam Lai (Tonk)

Barman, Shri Ranen (Balurghat)

Barman, Shri Uddhab (Barpeta)

Barnala, Sardar Surjit Singh (Sangrur)

Barq, Dr. Shafiqur Rahman (Moradabad)

Basu, Shri Anil (Arambagh)

Basu, Shri Chitta (Barasat)

Bauri, Smt. Sandhya (Vishnu Pur)

Baxla, Shri Joachim (Alipurduar)

Begum Noor Bano (Rampur)

Benda, Chaudhary Ramchandra (Faridabad)

Bhagat, Shri Vishveshwar (Balaghat)

Bhagora, Shri Tarachand (Banswada)

Bhagwati Devi, Shrimati (Gaya)

Bhakta, Shri Manoranjan (Andaman and Nicobar Islands) 

Bhardwaj, Shri Nitish (Jamshedpur)

Bhardwaj, Shri Parasram (Sarangarh)

Bhargava, Shri Girdhari Lai (Jaipur)

Bharti, Dr. Amrit Lai (Chail)

Bharathan, Shri O. (Badagara)

Bhaskarappa, Shri C.N. (Tumkur)

Bhati, Shri Mahendra Singh (Bikaner)

Bhatia, Shri Raghunandan Lai (Amritsar)

Bhattacharya, Shri Jayanta (Tamluk)

Bhattacharya, Shri Pradip (Serumpore)

Bhoi, Dr. Krupasindhu (Sambalpur)

Bhuria, Shri Dileep Singh (Jhabua)



Biksham, Shri B. Dharma (Nalgonda)

Bishvakarma, Shri Mahabir La! (Hazaribag)

Biswal, Shri Ranjib (Jagat Singh Pur)

Bose, Smt. Krishna (Jadavpur)

Budanla, Shri Narendra (Churu)

C

Chacko, Shri PC. (Mukundapuram)

Chakraborty, Shri Ajay (Basirhat)

Chandra Shekhar, Shri (Ballia)

Chandulal, Shri Ajmeera (Warangal)

Chandumajra, Prof. Prem Singh (Patiala)

Chari, Dr. S. Venugopala (Adilabad)

Chatterjee, Shri Nirmal Kanti (Dumdum)

Chatterjee, Shri Somnath (Bolpur)

Chaubey, Shri Lalmuni (Buxar)

Chaudhari, Shri Manibhai Ramjibhai (Bulsar) 

Chaudhary, Shrimati Nisha A. (Sabarkantha) 

Chaudhary, Shri Padamsen (Behraich)

Chaudhary, Shri Ram Tahal (Ranchi)

Chauhan, Shri Jaysinh (Kapadwanj)

Chauhan, Shri Nand Kumar Singh (Khandwa) 

Chauhan, Shri Nihal Chand (Sri Ganganagar) 

Chauhan, Shri Shri-Ram (Basti)

Chavada, Shiri Ishwarbhai Khodabhai (Anand)

Chavan, Shri Prithviraj D. (Karad)

Chennithala, Shri Ramesh (Kottayam)

Chidambaram, Shri P. (Sivaganga)

Chikhaii'd, Shrimati Bhavr.aben Devraj Bhai (Junagath) 

Chitthan, Shri N.S.V. (Dindigul)

Chitturi, Shri Ravindra (Rajamundry)

Choudhary, Shri PL. (Misrikh)

Choudhary, Col. Sona Ram (Barmer)

Choudhury, Shri A.B.A. Ghani Khan (Malda) 

Choudhury, Shri Badal (Tripura West)

Chowdhary, Shri Pankaj (Maharajganj)

D

Dahal, Shri Bhim Prasad (Sikkim)

Damor, Shri Somjibhai (Dohad)

Dar, Shri Mohd. Maqbool (Anantnag)

Darbar, Shri Chhatar Singh (Dhar)

Das, Shri Anchal (Jajpur)

Das, Shri Bhakta Charan (Kalahandi)

Das, Shri Dwaraka Nath (Karimganj)

Das, Prof. Jitendra Nath (Jalpaiguri)

Dasmunsi, Shri PR. (Howrah)

Delkar, Shri Mohan S. (Dadra and Nagar Haveli) 

Dennis, Shri N. (Nagercoil)

Deshmukh, Shri Chandubhai (Broach)

Dev, Shri Sontosh Mohan (Silchar)

Dev, Shri V, Pradeep (Parvatipuram)

Devadass, Shri R. (Salem)

Devi, Smt. Subhawati (Banshgaon)

Dhaliwal, Shrimati Satwinder Kaur (Ropar)

Diler, Shri Kishan Lai (Hathras)

Diwan, Shri Pawan (Mahasamund)

Diwathe, Shri Namdeo (Chimur)

Dome, Dr. Ram Chandra (Birbhum)

Drona, Shri Jagat Vir Singh (Kanpur)

F

Farook, Shri M.O.H (Pondicherry)

Fatmi, Shri Mohammad Ali Ashraf (Darbhanga) 

Fernandes, Shri George (Nalanda)

Fernandes, Shri Oscar (Udupi)

Fundkar, Shri Bhaosaheb Pundlik (Akola)

G

Gadhvi, Shri B.K. (Banaskantha)

Gadhavi, Shri PS. (Kutch)

Gaekwad, Shri Satyajitsinh Dulipsinh (Baroda) 

Gaikwad, Shri Udaysingrao (Kolhapur)

Gamang, Shri Giridhar (Koraput)

Gamit, Shri Chhitubhai (Mandvi)

Gandhi, Smt. Maneka (Pilibhit)

Ganesan, Shri V. (Chidambaram)

Gangwar, Shri Santosh Kumar (Bareilly) 

Gautam, Shrimati Sheela (Aligarh)

Gavit, Shri Manikrao Hodlya (Nandurbar) 

Gawali, Shri Pundlikrao Ramji (Washim)

Geete, Shri Anant Gangaram (Ratnagiri)



Gehlot, Shri Ashok (Jodhpur)

Gehlot, Shri Thawar Chand (Shajapur) 

Ghatowar, Shri Paban Singh (Dibrugarh) 

Giri, Shri Sudhir (Contai)

Gnanaguruswamy, Shri R. (Pariyakulam) 

Godase, Shri Rajaram P. (Nasik)

Goel, Shri Vijay (Sardar-Delhi)

Gowda, Shri Y.N. Rudresha (Hassan) 

Govindan, Shri T. (Kasargoda)

Gudhe, Shri Anant (Amravati)

Gupta, Shri Chaman Lai (Udhampur)

Gupta, Shri Indrajit (Midnapore)

H

Handique, Shri Bijoy (Jorhat)

Hansda, Shri Thomas (Rajmahal)

Hassan, Shri Munawwar (Kairana) 

Hazarika, Shri Iswar Prasanna (Tezpur) 

Hegde, Shri Anant Kumar (Kanara)

Hooda, Shri Bhupinder Singh (Rohtak) 

Hossain, Shri Syed Masudal (Murshidabad)

I

Imcha, Shri (Nagaland)

Islam, Shri Nurul (Dhubri)

Islam, Shri Qamarul (Gulbarga)

Islary, Shri Louis (Kokrajhar)

J

Jadhav, Shri Suresh R. (Parbhani)

Jag Mohan, Shri (New Delhi)

Jagannath, Dr. M. (Nagarkurnool)

Jai Prakash, Shri (Hardoi)

Jai Prakash, Shri (Hissar)

Jain, Shri Satya Pal (Chandigarh)

Jaiswal, Dr. M.P. (Bettiah)

Jaiswal, Shri S.P (Varanasi)

Jaiswal, Shri Pradeep (Aurangabad) 

Jalappa, Shri R.L. (Chikballapur)

Jatia, Dr. Satyanarayan (Ujjain)

Javla, Shri Gordhanbhai (Porbandar)

Jena, Shri Muralidhar (Bhadrak)

Jena, Shri Srikanta (Kendrapara)

Jindal, Shri OP. (Kurukshetra)

Jos, Shri A.C. (Idukki)

Joshi, Dr. Murli Manohar (Allahabad)

Joshi, Vaidya Dau Dayal (Kota)

K
Karvendhan, Shri S.K. (Palani)

Kaikala, Shri Satyanarayana (Machilipatnam) 

Kalmadi, Shri Syresh (Pune)

Kamal Rani, Shrimati (Ghatampur)

Kamble, Shri Shivaji Vithalrao (Osmanabad) 

Kamson, Prof M. (Outer Manipur)

Kanaujia, Shri G.L. (Kheri)

Kandasamy, Shri K. (Rasipuram)

Kandasamy, Shri V. (Pollachi)

Kanodia, Shri Mahesh Kumar M. (Patan) 

Kanshi Ram, Shri (Hoshiarpur)

Kar, Shri Gulam Rasool (Baramulla)

Karma, Shri Mahendra (Bustar)

Katheria, Shri Prabhu Dayal (Ferozabad) 

Kathiria, Dr. Vallabh Bhai (Rajkot)

Katiyar, Shri Vinay (Faizabad)

Kaur, Shrimati Sukhbuns (Gurdaspur)

Khalap, Shri Ramakant D. (Panaji)

Khalsa, Shri Harinder Singh (Bhatinda)

Khan, Shri Sunil (Durgapur)

Khandelwal, Shri Vijay Kumar (Betul)

Kharwar, Shri Ghanshyam Chandra (Akbarpur) 

Koli, Shri Ganga Ram (Bayana)

Kondaiah, Shri K.C. (Bellary)

Kota, Shri Sydaiah (Narsaraopet)

Koujalgi, Shri Shivanand H. (Belgaum)

Krishna, Shri (Mandya)

Krishnadas, Shri N.N. (Palakkad)

Kuleste, Shri Faggan Singh (Mandala)

Kumar, Shri M.P Veerendra (Calicut)

Kumar, Shrimati Meira (Karol Bagh-Delhi) 

Kumar, Shri V. Dhananjaya (Mangolore) 

Kumaraswamy, Shri H.D. (Kanakapura) 

Kunturkar, Shri G.M. (Nanded)



Kurien, Prof. P. J. (Mavelikara)

Kushwaha, Shri Sukh Lai (Satna)

Kusmaria, Dr. Ramkrlshna (Damoh)

L

Lahiri, Shri Samik (Diamond Harbour)

Lakha, Shri Harbhajan (Phillaur)

Lodha, Justice Guman Mai (Pali)

M

Magani, Shri Gulam Mohd. Mir (Srinaga'r)

Mahajan, Shri Sat (Kangra)

Mahajan, Shri Pramod (Mumbai-North East)

Mahajan, Shrimati Sumitra (Indore)

Mahanta, Shri Keshab (Kaliabor)

Maharaj, Shri Satpal (Garhwal)

Mahato, Shri Bir Singh (Purulia)

Malllkarjun, Dr. (Mahbubnagar)

Mallikarjunappa, Shri G. (Devangere)

Mandal, Shri Brahamanand (Monghyr)

Mandal, Shri Sanat Kumar (Joynagar)

Mane, Shri Shivaji Gyanobarao (Hingoli)

Maran, Shri Murasoli (Madras Central)

Maurya, Shri Anand Ratna (Chandouli)

Meena, Shri Bheru Lai (Saiumber)

Meena, Shrimati Usha (Sawai Madhopur)

Meghe, Shri Datta (Ramtek)

Meghwal, Shri Parasram (Jalore)

Mehta, Prof. Ajtt Kumar (Samastipur)

Mehta, Shrimati Jayawanti Navinchandra (Mumbai-South) 

Mehta, Shri Sanat (Surendra Nagar)

Meti, Shri H.Y. (Bagalkot)

Mirdha, Shri B.P. (Nagaur)

Mishra, Shri Chaturanan (Madhubani)

Mishra, Shri Ram Nagina (Pudrauna)

Mishra, Shri Shyam Behari (Bilhaur)

Misra, Shri Pinaki (Puri)

Mohan, Shri Anand (Sheohar)

Mohapatra, Shri Kartik (Balasore)

Mohle, Shri Punnu Lai (Bilaspur)

Mollah, Shri Hannan (Uluberia)

Mude, Shri Vijay Annaji (Wardha)

Mukherjee, Shrimati Geeta (Panskura)

Mukherjee, Shri Pramothes (Berhampore) (WB) 

Mukherjee, Shri Subrata (Raiganj)

Mukhopadhyay, Shri Ajoy (Krishnagar)

Munda, Shri Karia (Khunti)

Muniyappa, Shri K.H. (Kolar)

Munni Lai, Shri ( Sasaram)

Murmu, Shri Rup Chand (Jhargram)

Murthy, Shri K.S.R. (Amalapuram)

N

Nagaratnam Shri T. (Sriperumbudur)

Naidu, Shri K.P. (Bobbili)

Naik, Shri Raja Rangappa (Raichur)

Naik, Shri Ram (Mumbai North)

Namgyal, Shri P. (Ladakh)

Nandi, Shri Yellaiah (Siddipet)

Naraslmhan, Shri C. (Krishnagiri)

Natrayan, Shri K. (Karur)

Nayak, Shri Mrutyunjaya (Phulbani)

Nelavala, Shri Subrahmanyam (Tirupathi)

Netam, Shrimati Chhabila Arvind (Kanker) 

Nimbalkar, Shri Hindurao Naik (Satara)

‘Nidar' Prof. Om Pal Singh (Jalesar)

Nishad, Capt. Jai Narayan Prasad (Muzzaffarpur) 

Nishad, Shri Vishambhar Prasad (Fatehpur)

Nitish Kumar, Shri (Barh)

O

Ola, Shri Sis Ram (Jhunjhunu)

Oraon, Shri Lalit (Lohardaga)

Owaisi, Shri Sultan Salahuddin (Hyderabad)

P

Pal, Dr. Debi Prosad (Calcutta North-West)

Pal, Shri Rupchand (Hooghly)

Palanimanickam, Shri S.S. (Thanjavur)

Panabaka, Shrimati Lakshmi (Nellore)

Pandey, Dr. Laxminarayan (Mandsaur)

Pandey, Shri Manharan Lai (Janjgir)

Pandey, Shri Ravindra Kumar (Giridih)



Panigrahi, Shri Sriballav (Deogarh)

Panja, Shri Ajit Kumar (Calcutta North-East) 

Paranjpe, Shri Dada Baburao (Jabalpur) 

Paranjpe, Shri Prakash Vishwanath (Thane) 

Parasuraman, Shri K. (Chengalpatu)

Parvati, Shrimati M. (Ongole)

Paswan, Shri Kameshwar (Nawada) 

Paswan, Shri Pitambar (Rosera)

Paswan, Shri Ram Vilas (Hajipur)

Paswan, Shri Sukdeo (Arariya)

Patel, Dr. A.K. (Mehsana)

Patel, Shri Budhsen (Rewa)

Patel, Shri Chandresh (Jamnagar)

Patel, Shri Dinsha (Kheda)

Patel, Shri Jang Bahadur Singh (Phoolpur) 

Patel, Shri Praful (Bhandara)

Patel, Shri Shantllal Parsotamdas (Godhra) 

Patel, Shri Vijay (Gandhinagar)'

Pathak. Shri Harin (Ahmedabad)

Patidar, Shri Rameshwar (Khargone)

Patil, Shri Annasahib M.K. (Erandol)

Patil, Shri B.R. (Bijapur)

Patil, Shri Madan (Sangli)

Patil, Shrimati Rajani (Beed)

Patil, Shri Shivraj V. (Latur)

Patnaik, Shri Biju (Aska)

Patrudu, Shri Ayyanna (Anakapalli) 

Pattanayak, Shri Sarat (Bolangir)

Patwa, Shri Sunderlal (Chhindwara)

Pawar, Shri Sharad (Baramati)

Pawar, Shri Uttamsingh (Jalna)

Phoolan Devi, Shrimati (Mirzapur)

Pilot, Shri Rajesh (Dausa)

Prabhu, Shri Suresh (Rajapur)

Pradhan, Shri Ashok (Khurja)

Pradhani, Shri K. (Nowrangpur)

Pramanik, Prof. R.R. (Mathurapur)

'Prem\ Shri B.L. Sharma (East-Delhi) 

Premchandran, Shri N.K. (Quilon)

Premi, Shri Mangal Ram (Bijnor)

Purohit, Shri Banwari Lai (Nagpur)

R
Raghavan, Shri V.V. (Trichur)

Rai, Shri Kalpnath (Ghosi)

Rai, Shri Nawal Kishore (Sitamarhi)

Rai, Shri R.B. (Darjeeling)

Raja, Shri A. (Perambalur)

Raje, Shrimati Vasundhara (Jhalawar) 

Rajendran, Shri PV. (Mayiladuturai)

Rajesh Ranjan alias Pappu Yadav, Shri (Purnea) 

Rajkumar, Shri Wangcha (Arunachal East) 

Rajput, Shri Ganga Charan (Hamirpur) (U.P) 

Ram, Shri Braj Mohan (Palamu)

Ram Babu, Shri A.G.S. (Madurai) 

Ramachandran, Shri Mullappally (Cannanor) 

Ramaiah, Shri P. Kodanda (Chitradurg)

Ramaiah, Shri Sode (Bhadrachalam)

Ramaiah, Shri Bolla Bulli (Eluru)

Ramalingam, Dr. K.P. (Tiruchengode)

Ramana, Shri L. (Karimnagar)

Ramanathan, Shri M. (Coimbatore)

Ramendra Kumar, Shri (Begusarai)

Ramsagar, Shri (Barabanki)

Ramsajeevan, Shri (Banda)

Ramshakal, Shri (Robertsganj)

Rana, Shri Kashi Ram (Surat)

Rana, Shri Raju (Bhavanagar)

Rao, Shri PV. Narasimha (Berhampur)

Rao, Shri P.V. Rajeshwar (Secunderabad)

Rao, Shri R. Sambasiva (Guntur)

Rathwa, Shri N.J. (Chhota Udaipur)

Raut, Shri Kacharu Bhau (Malegaon)

Rawale, Shri Mohan (Mumbai South-Central) 

Rawat, Shri Bhagwan Shankar (Agra)

Rawat, Prof. Rasa Singh (Ajmer)

Ray, Shri Balai Chandra (Burdwan)



Rayadu, Shri K.S. (Narasapur)

Rayareddi, Shri Basavaraj (Koppal)

Reddy, Shri Bhuma, Nag; (Nandyal)

Reddy, Dr. B.N. (Miryaiguda)

Reddy, Shri G.A. Charan (Nizamabad)

Reddy, Shri K. Vijaya Bhaskara (Kurnool)

Reddy, Shri M. Baga (Medak)

Reddy, Shri N. Ramakrishna (Chittoor)

Reddy, Shri S. Ramachandra (Hindupur)

Reddy, Dr.T. Subbarami (Visakhapatnam)

Reddy, Dr Y.S. Raja Sekhara (Cuddapah)

Riba, Shri Tomo (Arunachal West)

Riyan Shri Baju Ban (Tripura East)

Rongp., Dr. Jayanta (Autonomous-District) (Assam) 

Roy, Shri Devendra Bahadur (Sultanpur)

Roy, Shri Haradhan (Asansol)

Roy, Pradhan, Shri Amar (Coochbehar)

Rudy, Shri Rajiv Pratap, ( Chhapra)

S

Sahai, Shri Harivansh (Salempur)

Sahu, Shri Anadi Charan (Cuttack)

Sahu, Shri Tarachand (Durg)

Sai, Shri Nandkumar (Raigarh)

Saikia, ::hri Muhi Ram (Nowgong)

Saini, Shri Pratap Singh (Amroha)

Sakshi, Swami Sachidanand (Farrukhabad) 

Sampath, Shri A. (Chirayinkil)

Sanadi, Prof. I.G. (Dharwad-South)

Sanghani, Shri Dlleep (Amreli)

Sangma, Shri Purno A. (Tura)

Sankeshwar, Shri Vijay (Dharwad-North)

Sardar, Shri Madhaba (Keonjhar)

Sathi, Shri Harpal Singh (Haridwar)

Savanoor, Shrimati Ratnmala D. (Chikodi)

Sayeed, Shri P.M. (Lakshadweep)

Sarma, Dr. Arun Kumar (Lakhimpur)

Sarma, Dr. Prabin Chandra (Guwahati)

Sarode, Dr. G.R. (Jalgaon)

Sarpotdar, Shri Madhukar (Mumbai North-West)

Scindia, Shri Madhavrao (Gwalior)

Scindia, Shrimati Vijayaraje (Guna)

Selja, Kumari (Sirsa)

Selvarasu, Shri M. (Nagapattinam)

Shah, Shri Manabendra (Tehri-Garhwal) 

Shahabuddin, Mohammad (Siwan)

Shakya, Dr. Mahadeepak Singh (Etah)

Shakya, Shri Ram Singh (itawah)

Shankar, Shri B.L. (Chikmanglur)

Shanmugam, Shri P. (Veliore)

Shanmuga Sundaram, Shri V.P. (Gobichettipalayam) 

Sharma, Dr. Arvind (Sonepat)

Sharma, Shri Ashok (Rajnandgaon)

Sharma, Capt. Satish (Amethi)

Sharma, Shri Krishan Lai (Outer Delhi)

Sharma, Shri Mangat Ram (Jammu)

Sharma, Shri Nawal Kishore (Alwar)

Shelke, Shri Maruti Deoram (Ahmednagar)

Sherkar, Shri Nivrutti Sheth Namdeo (Khed) 

Shervani, Shri Saieem Iqbal (Badaun)

Siddaraju Shri A (Chamarajnagar)

Silvera, Dr. C. (Mizoram)

Singh, Shri Ajit (Baghpat)

Singh, Shri Amar Pal (Meerut)

Singh, Shri Ashok (Rae Bareli)

Singh, Maj.Gen. Bikram (Hamirpur)

Singh, Shri Chandrabhushan (Kannauj)

Singh, Chaudhary Tejvir (Mathura)

Singh, Shri Chhatrapal (Bulandshahar)

Singh, Shri Darbara (Jalandhar)

Singh, Shri Devi Bux (Unnao)

Singh, Shri Gyan (Sahdol)

Singh, Dr. Hari (Sikar)
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The Lok Sabha met at Forty-Seven minutes past Twelve 
of the Clock.

[Mr. S peaker in the Chaii]

NATIONAL ANTHEM
(The National Anthem was played)

[English]

MR. SPEAKER : I welcome the hon. Members to the 
Budget Session.

.......... (Interruptions)

[Translation]

SHRI PRABHU DAYAL KATHERIA fFerozabadJ . 
Mr. Speaker, Sir, the officers sitting in the gallery did not 
stand while the National Anthem was being played. It is an 
insult to the nation. (Interruptions)

[English]

MR. SPEAKER : It is enough.

(Interruptions)

MR. SPEAKER : I have said, sorry.

1250 hrs.
MEMBERS SWORN

[English]

MR. SPEAKER : Secretary-General may call out the 
names of Members who have to take oath or make 
affirmation.

Members Sworn
Shri Sunder Lai Patwa (Chhindwara)
Shrimati Satwinder Kaur Dhaliwal (Ropar)
Shri Bhanu Prakash Mirdha (Nagaur)
Shri Ajit Singh (Baghpat)

1255 hrs.
PRESIDENT’S ADDRESS

[English]

SECRETARY GENERAL : Sir, I beg to lay on the Table a 
copy of the President's Address* to both Houses 
of Parliament assembled together on the 20th February, 
1997.

President's Address

[Translation]

Honourable Members,

It gives me great pleasure to welcome you to the first 
Session of Parliament in 1997.1 felicitate the new Members 
and extend to you all my best wishes for the successful 
completion of the budgetary and legislative business that 
lies ahead.

This is my first address to Parliament after the present 
Government assumed office. The Common Minimum 
Programme of the United Front contains the basic agenda 
on crucial areas of national development, equity, social 
justice and secularism. It is a bridge for our society and 
people towards greater prosperity and well-being. It contains 
specific policies and guidelines for strengthening our federal 
structure, empowerment of disadvantaged sections, 
especially the Scheduled Castes, the Scheduled Tribes, the 
Other Backward Classes and the minorities, for providing 
basic minimum services and for eradicating poverty and 
ignorance. The Common Minimum Programme also lays 
emphasis upon evolving policies for rapid economic growth 
by attracting massive investments in industry and infrastruc
ture.

This programme thus strikes a fine balance between 
economic growth on the one hand, and concern for equity 
and distributive justice on the other. The Government is fairly 
committed to achieving these objectives.

Linder our democratic federal polity, coalition govern
ments can be stable and promote durable socio-economic 
development. The Constitution has excellent features defin
ing the relations between the Union and the States. The 
Government will respect the constitutional provisions with
out any discrimination and endeavour to strengthen the 
arrangements for a cooperative approach to our national 
problems. We are sure that all States will extend their 
cooperation in preserving these institutions and in making 
their deliberations more useful for the Union and the 
States.

The Government has imparted a measure of dynamism 
to the Inter-State Council, the National Development Council, 
the Planning Commission and also held periodic confer
ences of Chief Ministers. The Inter-State Council at its 
meeting on October 15, 1996 accepted a majority of the 
recommendations of the Sarkaria Commission for 
implementation by the Government. A Standing Committee, 
which shall be a permanent Committee of the Inter-State 
Council, has been set up to review the remaining recom
mendations of the Sarkaria Commission, especially those 
relating to devolution of financial powers to the States and



changes required in Article 356 of the Constitution. The 
unanimity shown at the conferences of Chief Ministers on 
Basic Minimum Services and on problems of the power 
sector have led to the formulation of time-bound programmes 
for improving the quality of life in rural areas and to the 
adoption of the National Common Minimum Action Plan for 
Power. The approach document for the Ninth Five Year Plan 
was prepared by the Planning Commission in record time, 
and was unanimously endorsed by the National Development 
Council at its meeting on January 16, 1997. This spirit of 
cooperation augurs well for the timely launch of the Ninth 
Five Year Plan.

Panchayati Raj institutions and Nagar Pallkas provide an 
ideal framework for planning, formulating and executing 
programmes for economic development and social justice. 
The Government is keen to secure adequate devolution of 
powers and funds to these institutions. The passage of law 
by Parliament during its last session extending Part IX of the 
Constitution to the Scheduled areas is a historic event and 
amply demonstrates this commitment.

Integrity and impartiality in public life and in the conduct 
of all public servants are the foundations of democracy. To 
increase transparency and accountability in administration 
at all levels, the Government has initiated a national debate 
on Effective and Responsive Administration. The Government 
intends to consider various views on this subject and place 
an action plan before a Conference of Chief Ministers soon. 
The Government is concerned about corruption in public life 
and is determined to take effective steps to eradicate this 
evil. The Lok Pal Bill has been introduced in the Lok Sabha 
and a beginning has been made to reform the electoral 
process with the passage of the Representation of the 
People (Amendment) Act 1996. Efforts are on to introduce 
a more comprehensive Bill in Parliament on this subject in 
consultation with all political parties.

The challenges to internal security of the nation cannot 
be underestimated. These establishing influences emanate 
both from within the country and from outside. The Govern
ment is fully conscious of these forces and have met these 
challenges with determination. The sustained operation 
against terrorists coupled with vigorous welfare and 
development efforts have brought about a qualitative 
improvement in the situation in Jammu & Kashmir. The 
successful conduct of assembly elections and the installa
tion of a popular Government in Jammu & Kashmir have 
been major steps forward in the process of restoration of 
normalcy. The Prime Minister had announced a special 
economic package for the revival of the State's economy 
during the last Monsoon Session of Parliament. Action has 
already been taken to implement it.

The activities of militant groups in a few States in the 
North-East continue to cause concern. These groups are 
taking advantage of the difficult terrain along the long 
international borders. The Government has taken major 
diplomatic initiatives with our neighbours to tackle this 
problem. It is also taking effective steps to tackle the 
situation in this region through a multipronged strategy, 
including the economic uplift of the region. A comprehensive 
package aimed at accelerating the pace of development in

the North-Eastern region was announced in October last. A 
High-Level Commission on Infrastructure Development and 
Basic Services and a High Level Expert Committee on the 
creation of employment opportunities for the educated 
unemployed have been set up.

In Punjab, the successful conduct of elections to local 
government institutions and the State Assembly 
demonstrates the abiding faith of the people of the State in 
democracy and their commitment to peace and harmony.

The Indian economy is firmly set on a high-growth path 
and our objective of ensuring at least 7% growth during the 
Ninth Plan period is feasible. During the last three years, the 
economy has been growing at an average rate of about 7% 
per annum. While agricultural production has been growing 
at about 2.6%, industrial production has grown at an average 
rate of over 10%. The foreign currency reserves have grown 
steadily and are presently at about 19.5 billion US dollars.

The Government is committed to economic reforms 
aimed at faster economic growth. To create an environment 
conducive to private investment, laws and policies are being 
suitably adapted for each sector. Procedures have been 
simplified to provide for quicker clearance of proposals and 
to make the process transparent. Action has also been 
initiated to create the confidence that investors will get fair 
and equal treatment.

The Foreign Investment Promotion Board has been 
thoroughly revamped to ensure that decision making is 
quicker and more transparent. Foreign Investment Promotion 
Council has been set up to promote smooth inflow of foreign 
capital. The list of industries eligible for automatic approval 
has been further enlarged. Specific guidelines for foreign 
investment have been laid down for each sector. We are 
committed to achieving our goal of attracting at least $ 10 
billion a year as foreign direct investment.

Similarly, in the financial sector, the banking system is 
being geared up to conform to international norms. With the 
introduction of depositories and modernisation of stock 
exchanges, settlement are expected to be faster to attract 
institutional investment. We are taking steps to attract long 
term pension and insurance funds from abroad.

However, to sustain this buoyancy in the economy, 
substantial augmentation of investment in crucial 
infrastructure areas such as power, transport and irrigation 
is essential. The formation of the new Infrastructure 
Development Finance Company will fill critical gaps in 
financing viable infrastructure projects. In the all important 
power sector counter guarantees have been extended to 
five fast track power projects in the private sector. The 
adoption of the Common Minimum National Action Plan for 
Power is an important initiative towards devolution of decision
making authority to the States, the restructuring of State 
Electricity Boards and the rationalization of tariff. Recently 
the government has decided to allow private investment in 
power transmission.

In the case of ports, a comprehensive policy has been 
announced for attracting private investment and providing



ror automatic approval for foreign equity upto 74%. 
Development of highways in India on modern lines will 
receive impetus through expansion of the capital base of the 
National Highways Authority of India. An ordinance has also 
been promulgated amending the National Highways Act, 
1955, and the National Highways Authority of India Act, 
1988, paving the way for speedy acquisition of land and 
private investment in road building. The Government has 
also made a systematic effort to extend the Railway network 
in areas hitherto neglected, such as the North-East.

The process of opening up the mining sector to allow 
foreign and Indian private investment has taken a step 
further with issue of guidelines for granting large areas for 
prospecting licences in October, 1996. A fresh ordinance for 
establishing a statutory telecom regulatory authority has 
been promulgated. The government is set to make basic 
telecom services operational by resolving pending issues.

The oil and gas policy has to subserve the growth of the 
economy as a significant industrial power in the next decade. 
With increased growth in the demand for these products and 
the recent increases in the international prices of petroleum 
products, the deficit in the Oil Pool Account will reach about 
Rs. 15,500 crore by the end of the current year. Healthy 
development of the oil sector in the country demands that 
the Oil Pool Account is in balance. We have to make massive 
investment in the oil sector to step up exploration and 
production. We should generate enough resources not only 
to cover current costs but also to take care of fresh 
investments.

Vigorous growth in agriculture has to go hand in hand with 
fast industrial development. This is essential both for removing 
poverty and for meeting the increasing demand for agricultural 
products. Agricultural development in rainfed, drought-prone 
and degraded land is a matter of high priority. The watershed 
development approach, combining modern land 
management and water conservation practices, is the most 
appropriate instrument to bring quick and sustained growth 
to the poor living in these areas. The Government is 
committed to bringing together all the sub-systems 
constituting watershed-based development under one 
umbrella to facilitate sharper focus, better integration and 
more efficient micro-level planning and programme 
implementation.

Research through Indian Council of Agricultural Research 
and State Agricultural Universities has to be stepped up to 
address specific problems of local areas and for taking fruits 
of the frontier areas of science to the farmer. Soil testing 
facilities have been extended to a large part of the country. 
Tissue culture research in our country has provided an 
impetus to the commercialisation and large-scale application 
of this technology for horticulture and afforestation ot 
wastelands. Hybrid rice is one of the main avenues for 
enhancing productivity and production of rice. The Indian 
Agricultural Research Institute is releasing a Basmati hybrid 
rice variety which will boost production and export of quality 
rice. Five hybrid varieties of rice have already been released 
for commercial cultivation. Thus India has emerged as the

second largest hybrid rice growing country in the world. This 
year also witnessed the opening of the National Gene Bank 
in New Delhi which is one of the largest in the world. A High- 
Level Committee has been set up to examine 
comprehensively the issues involved in the application of 
advancements in frontier sciences at the farm level.

Irrigation has always been a thrust area for agricultural 
development. However, targets for increasing the potential 
of irrigation have suffered a set-back in the Eighth Plan. The 
government initiated the Accelerated Irrigation Benefit 
Programme in 1996-97. The Rural Infrastructure 
Development Fund of NABARD has been strengthened to 
achieve similar results in rural infrastructure, especially in 
irrigation and watershed development.

Provision of irrigation facilities for small and marginal 
farmers, especially those belonging to the Scheduled Castes 
and the Scheduled Tribes, has received impetus through a 
new programme called "Ganga Kalyan". Under this 
programme, farmers will be supported to take up schemes 
for ground water and surface water utilisation through liberal 
subsidy, maintenance support and credit arrangements.

A National Commission has been set up to prepare an 
integrated water conservation and utilisation plan and 
recommend steps for the use of surplus waters in an efficient 
manner to meet the requirements of water deficit areas. The 
government is also working towards a National Policy for 
Irrigation Management and for humane resettlement and 
rehabilitation of persons displaced by large irrigation projects.

The fundamental objective of our economic development 
is the removal of poverty. Programmes for generation of 
employment, creation of assets, improvement of skills and 
the raising of incomes of very poor people have all been 
strengthened. Outlays on these programmes for reduction 
of poverty will be doubled during the 9th Five Year Plan.

The Employment Assurance Scheme and the Mid-Day- 
-Meal Scheme are being extended to the entire country by 
April, 1997. Similarly, the Schemes for self-employment are 
being strengthened. These programmes are being reoriented 
and directed towards artisans and craftspersons, educated 
unemployed youth and other groups of the poor. At least one 
million educated unemployed youth will be supported every 
year to start viable enterprises and businesses through 
better subsidy, training and credit arrangements.

A major priority of the Government is to initiate and 
implement a set of concrete measures for providing basic 
minimum services to improve the quality of life of the poor. 
Expenditure on these Basic Minimum Services will not only 
provide much needed social amenities, but will also generate 
employment and play a major role in reviving the rural 
economy and society in the most backward regions of India. 
This is the only way to enable our workers, farmers and 
artisans to participate in the process of economic 
transformation. At the Conference of Chief Ministers held in 
July, 1996 it was decided to implement a time-bound 
programme for achieving seven basic minimum services 
These are :

(1) Provisionof Safe Drinking Water in every habitation;



(2) Provision of efficient Primary Health-Care for every 
group of 5000 persons;

(3) Universal and Compulsory primary education and 
measures to spread literacy;

(4) Provision of Public Housing Assistance to 
shelterless poor persons;

(5) Connecting villages/habitations with link roads to 
the nearest market or the main road;

(6) Nutrition support to children belonging to poor 
familiesduring pre-school and elementary education 
stages; and

(7) Streamlining the Public Distribution System with 
focus on the poor.

Special Central assistance of Rs. 2216 crore was placed 
at the disposal of the States for implementing these 
programmes blending national commitment with local 
initiatives. A new and targeted Public Distribution System 
has been announced to benefit the population below the 
poverty line, with foodgrains at specially subsidised prices. 
As many as 32 crore people below poverty line will benefit 
under the new system, in addition to those participating in 
rural wage employment schemes such as Employment 
Assurance Scheme and Jawahar Rozgar Yojana.

The real benefits of these development programmes 
would accrue only if the growth in population is curbed. The 
new orientation given to the Family Welfare Programme by 
doing away with the system of setting targets and replacing 
it by decentralised participatory planning at the primary 
health centre level is expected to bring about greater 
involvement of the service providers leading to improvement 
in quality of services and acceptance of the small family 
norm.

The Government is committed to bridging the gap in the 
levels of development of the Scheduled Castes, the 
Scheduled Tribes, backward classes and minorities and to 
bring them on par with the rest of the society. The idea is to 
eliminate all forms of exploitation and enhance the flow of 
funds for their social and economic progress through sub
plans, special central assistance and the National Finance 
and Development Corporations. For better training and 
rehabilitation of Safai Karamcharis, the National Safai 
Karamchari Finance and Development Corporation has 
been established. We are also keen to promote gender 
equality and removal of discrimination against women. As 
you know, the Government has already introduced a Bill for 
reservation of seats for women in the Lok Sabha and State 
Assemblies to ensure their better participation in policy 
making.

The Government is committed to protect the interests of 
all workers, especially those in the unorganised sector. 
Towards this end, two Bills were passed this year to promote 
health, safety and welfare of 90 lakh construction workers. 
We have launched a conceited drive for effective enforcement 
of laws on minimum wages, child labour and bonded labour. 
A Central legislation for agricultural workers to guarantee 
them minimum wages and fair conditions of work Is being 
introduced In Parliament soon.

The Government is committed to implementing the law 
relating to provision of equal opportunities, protection of 
rights and full participation of disabled persons. Rules under 
this important legislation have already been notified by the 
Centre and State Governments are being requested to take 
similar action at the earliest. A National Corporation for 
creating more job opportunities for the disabled persons has 
already been established.

The. Government recognises that science and technol
ogy are important for economic progress. In the everchanging 
global scenario, our research and development, technology 
transfer and diffusion are the critical determinants of our 
competitiveness. There is now a need for a massive renewal 
of our science and technology infrastructure in both public 
and private sectors. The Government has recently approved 
a revised apex-level structure for coordinating science and 
technology activities.

Our nuclear science and technology have achieved 
noteworthy progress in harnessing nuclear energy for 
electricity generation with the reaching of criticality of the 
Kamini reactor at Kalpakkam. India is in the forefront in the 
application of space technology for national development. 
The success of PSLV has made our country self-reliant in 
the launching of IRS class of satellites and substantial 
progress has been made in the development of Geo- 
Synchronous Satellite Launch Vehicle. The resolution of 
imagery from Indian satellites with our own cameras is 
among the best in the world, and our space products are now 
being sold in the global markets. I must congratulate all 
scientists working on these projects.

Men and officers of the Army and Para-Military Forces 
have continued to render valuable assistance to civil 
authorities, including in the peaceful conduct of Parliamentary 
and Assembly elections in Jammu and Kashmir, despite 
sustained efforts from across our border to foment trouble. 
The contribution of our Armed Forces in difficult relief and 
rescue missions has been exemplary.

The Armed Forces remain in a state of constant 
preparedness to safeguard our territorial integrity. 
Strengthening the defence of the nation is among the 
foremost priorities of the Government on which there can be 
no compromise. The Government is conscious of the urgent 
need for modernising the Armed Forces, and is committed 
to provide all the inputs which may be needed for fulfilling this 
objectives. Acquisition of technologically superior armament, 
along with the continued upgradation of our existing 
equipment, will help to considerably strengthen the defences 
of the nation.

The Ten Years' National Mission for enhancing self- 
reliance in Defence Systems is making excellent progress. 
The production of the versatile Main Battle Tank Arjun will 
start from this year. The country has attained the capability 
to design and field any type of missiie systems needed by the 
Services. The modernisation of the Navy is a matter of 
urgency and a number of steps to upgrade and equip our 
Navy for Its needs are being taken. The Light Combat 
Aircraft project is also making steady progress towards its 
flight trail during this year.

The positive results of our constructive and pragmatic 
foreign policy are becoming increasingly evident as far as



relations with our immediate neighbours are concerned. We 
have consistently sought mutually beneficial relations with 
them, both on a bilateral basis as weli as through the South 
Asian Association for Regional Cooperation. The active role 
played by India as the current Chairman of SAARC in 
strengthening the Association, and enlarging its activities 
has been widely acknowledged.

During the visit of the Prime Minister of Bangladesh to 
India in December, 1996, the two countries signed a historic 
treaty on the long-term sharing of Ganga waters heralding 
a new era of friendship in India-Bangladesh relations.

Similarly, India-Nepal relations have gained a new 
dimension with the conclusion of the Mahakali Treaty, which 
envisages joint utilisation of water resources and opens up 
tremendous possibilities for bilateral economic cooperation. 
With Bhutan, Sri Lanka and Maldives, India continued to 
maintain warm and friendly relations.

The recent visit by the President of the People's Republic 
of China marked a news threshold of cooperation between 
the world's two most populous countries. The Agreement 
on Confidence Building Measures signed during the visit is 
of great significance and is expected to strengthen bilateral 
relations further.

With Pakistan, we are committed to ending confrontation 
and establishing a harmonious relationship and durable 
peace, as provided for in the Shimla Agreement. We believe 
that fostering people-to-people contacts and promoting 
trade and economic links will contribute to this process We 
are ready for a dialogue with the new Government of 
Pakistan and hope for an early resumption of talks.

India is concerned at the continuing foreign interference 
and consequent instability in Afghanistan. There can be no 
resolution of the Afghan problem without cessation of foreign 
interference. Our traditional role as a friend and a well- 
wisher of Afghanistan is recognised and our humanitarian 
assistance for the suffering people of Afghanistan will 
continue.

Japan was the first Asian country to participate as Partner 
Country in the Indian Engineering Trade Fair earlier this 
month. This symbolises the growing economic cooperation 
between the two countries and we look forward to intensifying 
our relations with Japan.

Our mutually beneficial interaction with Association of 
South East Asian Nations has been growing and reached a 
new level last year. We are confident that this process will 
continue and that we will play our due role in the affairs of the 
Asia-Pacific region.

Our relations with the Arab countries continue to be 
marked by traditional friendship, mutual understanding, and 
growing cooperation. India has supported the Middle East 
peace process and welcomed the progress made so far; we 
look foiward to Its expeditious conclusion. The recent visit of 
Israel's President to India has given an impetus of our 
steadily growing economic and technological cooperation 
with that country.

Relations with Russia continue to be of high priority and 
are characterised by continuity, trust and mutual 
understanding.

We look forward to the continued growth of Indo-US 
relations during the second-term of the Clinton Administration. 
As two mature and friendly democracies, both India and the 
US recognise the importance of developing an expanded 
base for mutually beneficial relations.

With West Europe we share ties of history and a 
common commitment to democracy, now being strength
ened by close economic linkages. We welcome and recip
rocate the intention of the European Union, which is our 
largest trading partner to work towards an enhanced rela
tionship with India, embracing political, economic and 
cultural relations.

Our commitment to the Non-Aligned Movement remains 
strong and India wili continue to give the fullest support to its 
objectives and principles. India will host the next Ministerial 
Conference of Non-Aligned countries in New Delhi in April 
this year.

Coming to legislative business, thirty three Bills are 
pending before you including the Lokpal Bill, 1996, the 
Criminal Law Amendment Bill, 1995 and the Constitution 
(81st Amendment) Bill, 1996 providing for reservation of 
seats for women in the Lok Sabha and the Legislative 
Assemblies of the States. The Government intends to bring 
before Parliament in the current Session, the following 
important Bills :

(1) The Broadcasting Bill, 1997.

(2) The Prasar Bharati (Broadcasting Corporation of 
India) Amendment Bill, 1997.

(3) The Consumer Protection (Amendment) Bill, 1997.

(4) The Electricity Laws (Amendment) Bill, 1997.

(5) The Multi State Cooperative Societies Bill, 1997.

(6) The Indian Telegraph (Amendment) Bill, 1997.

(7) The National Highways Authority of India 
(Amendment) Bill, 1997.

In August this year, we will commence celebrating the 
Fiftieth Anniversary of our Independence. Our freedom 
struggle was unique in the history of the world, based as it 
was on non-violence. Today, India is a beacon for sustaining 
democratic values, Rule of Law, human rights and secular
ism. Our policies have produced a balanced achievement of 
freedom and economic betterment. We were fortunate to 
have in our midst, towering leaders of this century to guide 
us through the formidable challenges to our democracy and 
stability.



must build further on the past achievements and herald a 
new future. Today, India is on the threshold of unprec
edented opportunity as it prepares itself for entering the 21 st 
century with hope and confidence. Whether we move forward 
boldly and realistically or remain stuck in the traditional 
modes of thinking, is going to ultimately determine our place 
in the world. At the beginning of the next millennium, all of us 
should ponder over this and deal with the basic issues, so 
that our destiny as an emerging giant and as a developed 
nation early in the next century is fulfilled.

JAI HIND

12.56 hrs.

[English]

OBITUARY REFERENCES
MR. SPEAKER : Hon. Members, I have to inform the 

House with a deep sense of sorrow, of the passing away of 
Sarvashri Xavier Arakal, Manibhai J. Patel, Dr. Datta Samant.

Shri Xavier Arakal was a sitting Member of Lok Sabha 
representing Ernakulam Parliamentary Constituency of 
Kerala. He had represented the same constituency during 
the Seventh Lok Sabha from 1980-84.

Earlier, he had been a Member of Kerala Legislative 
Assembly during 1977-79.

An advocate by profession, Shri Arakal was associated 
with various social and other organisations.

A man of letters, Shri Arakal was Associate Editor of 
'Indian Law Notes’ and also wrote a thesis on 'Unemploy
ment in India’.

An active parliamentarian, Shri Arakal served as a Mem
ber of the Committee on Absence of Members from the 
sittings of the House during 1980-82. He was also a Member 
of the Committee on Private Members' Bills and Resolutions 
in 1996-97.

Shri Xavier Arakal passed away at Ernakulam on 9 
February 1997 at the age of 62 years

Shri Manibhai J. Patel was a Member of Fourth Lok 
Sabha representing Damoh Parliamentary Constituency of 
Madhya Pradesh during 1967-70.

Earlier, he was a Member of Madhya Pradesh Legislative 
Assembly during 1957-62 and 1962-67.

During his membership in the Madhya Pradesh Legislative 
Assembly, Shri Patel served as the Chairman of the Library 
Committee.

An active political and social worker, Shri Patel was 
associated with various social and educational institutions in 
different capacities.

A widely travelled person, Shri Patel was a member of 
Government delegation to explore foreign markets for Indian 
tobacco and tobacco products.

A man of letters, Shri Patel authored several publications 
including ’Nehru Vant, Janata ke Jawahat, 'Shantldoot

Shastrijf, ' Shrimati Indira Gandhf,'PanchayatesAurHamara 
Dayitwa', and 'Pagdandiyon ki Awaz\

Shri Manibhai J. Patel passed away on 12 June, 1996 at 
Mumbai at the age of 76 years.

Dr. Datta Samant was a Member of Eighth Lok Sabha 
representing Bombay South-Central Parliamentary 
constituency of Maharashtra during 1984-89.

Earlier, he had been a Member of the Maharashtra 
Legislative Assembly for 15 years.

A medical practitioner by profession he rose to become 
an eminent trade unionist and active political and social 
leader.

An able parliamentarian, Dr. Samant focussed the 
attention of the House to the problems faced by the labourers. 
He served as a Member of the Committee on Absence of 
Members from the Sittings of the House during 1986-87.

Dr. Datta Samant's tragic end came when he fell to an 
assassin's bullets on 16 January, 1997 at Mumbai at the age 
of 64 years.

We deeply mourn the loss of these friends and I am sure 
the House will join me in conveying our condolences to the 
bereaved families.

The House may now stand in silence for a short while as 
a mark of respect to the deceased.

12.58 hrs.

The Members then stood in silence for a short while.

12.59 hrs.

PAPERS LAID ON THE TABLE

Explanatory statement giving reasons for immediate 
legislation by the Constitution (Scheduled Tribes) Order 
(Amendment) Ordinance, 1997 under rule 71 (2) of the 

Rules of Procedure and Conduct of Business in 
Lok Sabha

[English]

THE MINISTER OF WELFARE (SHRI BALWANT SINGH 
RAMOOWALIA) : I beg to lay on the Table an explanatory 
statement (Hindi and English versions) giving reasons for 
immediate legislation by the Constitution (Scheduled Tribes) 
Order (Amendment) Ordinance, 1997, under rule 71 (2) of 
the Rules of Procedure and Conduct of Business in Lok 
Sabha.

[Placed in Library. See No. LT 1310/97]

Explanatory statement giving reasons for immediate 
Legislation by the Sugar Export promotion (Repeal) 

Ordinance, 1997

THE MINISTER OF WELFARE (SHRI BALWANT SINGH 
RAMOOWALIA) . On behalf of Shri Devendra Prasad 
Yadav, I beg to lay on the Table an explanatory statement 
(Hindi and English versions) giving reasons for immediate 
legislation by the Sugar Export Promotion (Repeal) 
Ordinance, 1997.



Report of the Comptroller and Auditor General of India— 
Union Government (No. 4 of 1996) (Commercial) 
Kudremukh Iron Ore Company Limited, under 

article 151(1) of the Constitution
THE MINISTER OF STEEL AND MINISTER OF MINES 

(SHRI BIRENDRA PRASAD BAISHYA): I beg to lay on the 
Table a copy of the Report (Hindi and English versions) of 
the Comptroller and Auditor General of India — Union 
Government (No. 4 of 1996) — (Commercial) — Kudremukh 
Iron Ore Company Limited, under article 151(1) of the 
Constitution.

[Placed in Library. See No. LT 1312/97]

Explanatory statement giving reasons for immediate 
Legislation by the Telecom Regulatory Authority of 
India Ordinance, 1997 under rule 71(2) of the Rules of 

Procedure and Conduct of Business in Lok Sabha
[Translation]

THE MINISTER OF COMMUNICATIONS (SHRI BENI 
PRASAD VARMA) : Sir, I beg to lay on the Table an 
explanatory statement (Hindi and English versions) giving 
reasons for immediate legislation by the Telecom Regulatory 
Authority of India Ordinance, 1997 under rule 71(2) of the 
Rules of Procedure and Conduct of Business in Lok 
Sabha.

[Placed in Library. See No. LT 1313/97]

Ordinances under Article 123 (2) (a) of the Constitution
[English]

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI SR. 
BALASUBRAMONIYAN) : I beg to lay on the Table 
a copy each of the following Ordinances (Hindi and English 
versions) under article 123(2) (a) of the Constitution :

(1) The Income-tax (Second Amendment) Ordinance,
1996 (No. 32 of 1996) promulgated by the President 
on the 31st December, 1996.

[Placed in Library. See No. LT 1314/97]

(2) The Port Laws (Amendment) Ordinance, 1997 (No.
1 of 1997) promulgated by the President on the 9th 
January, 1997.

[Placed in Library. See No. LT 1315/97]

(3) The Reserve Bank of India (Amendment) Ordi
nance, 1997 (No. 2 of 1997) promulgated by the 
President on the 9th January, 1997.

[Placed in Library. See No. LT 1316/97]

(4) The Constitution (Scheduled Tribes) Order (Amend
ment) Ordinance, 1997 (No. 3 of 1997) promulgated 
by the President on the 9th January, 1997.

(5) The Sugar Export Promotion (Repeal) Ordinance, 
1997 (No. 4 of 1997) promulgated by the President 
on the 15th January, 1997.

[Placed in Library. See No. LT 1318/97]

(6) The Depositories Related Laws (Amendment) 
Ordinance, 1997 (No. 5 of 1997) promulgated by 
the President on the 15th January, 1997.

[Placed in Library. See No. LT 1319/97]

(7) The Special Court (TriaLof Offences Relating to 
Transactions in Securities) Amendment Ordinance,
1997 (No. 6 of 1997) promulgated by the President 
on the 16th January, 1997.

[Placed in Library See No. LT 1320/97]

(8) The Industrial Reconstruction Bank (Transfer of 
Undertakings and Repeal) Ordinance, 1997 (No. 7 
of 1997) promulgated by the President on the 24th 
January, 1997.

[Placed in Library. See No. LT 1321/97]

(9) The Electricity Laws (Amendment) Ordinance, 1997 
(No. 8 of 1997) promulgated by the President on 
the 24th January, 1997.

[Placed in Library. See No. LT 1322/97]

(10) The National Highways Laws (Amendment) Ordi
nance, 1997 (No. 9 of 1997) promulgated by the 
President on the 24th January, 1997.

[Placed in Library. See No. LT 1323/97]

(11) The Lalit Kala Akadami (Taking Over of Manage
ment) Ordinance, 1997 (No. 10 of 1997) promul
gated by the President on the 24th January, 1997.

[Placed in Library. See No. LT 1324/97]

(12) The Telecom Regulatory Authority of India Ordi
nance, 1997 (No. 11 of 1997) promulgated by the 
President on the 25th January, 1997.

[Placed in Library. See No. LT 1325/97]

(13) The National Environment Appellate Authority 
Ordinance, 1997 (No. 12 of 1997) promulgated by 
the President on the 30th January, 1997.

[Placed in Library. See No. LT 1326/97]

MR. SPEAKER : The House stands adjourned to meet 
tomorrow, the 21st February, 1997, at 11.00 A.M.

1300 hrs.

The Lok Sabha then adjourned till Eleven of the Clock on
Friday, February 21, 1997/Phalguna 2, 1918 (Saka).


